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BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL

Petition(s) for Special Leave to Appeal (O No(s). 22549/ 2014

SARVESHWARI SMOOH SANSTHAN DEVASTHAN Petitioner(s

VERSUS

BOARD OF REVENUE U P AND CORS Respondent ( s)
(with appln. (s) for exenption fromfiling OT. and interimreli ef
and office report)

Date : 05/07/2016 This petition was called on for hearing today.

For Petitioner(s)
M. Senthil Jagadeesan, Adv.

For Respondent (s)

Gai changpou Gangnei, Adv.
Sridhar Pot araj u, Adv.
Upendra M shra, Adv.

Vi nay Garg, Adv.

SS8%

UPON hearing the counsel the Court nmade the follow ng
ORDER

The Ld. Counsel for respondent Nos.1l to 3 subnits that he
has already fil ed vakal atnama on behal f of respondent Nos.1 to
3 but counter affidavit has been filed on behalf of respondent
Nos.2 and 3 and he adopts the same counter affidavit for
respondent No.1 al so.
Respondent No. 4 has already filed the counter affidavit.
The matter stands conpl ete.
Regi stry to process t he same for listing bef ore th
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Hon’ bl e Court, as per rules.
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